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MAHARASHTRA STATE LEGAL SERVICES AUTHORITY

105, P.W.D. Building, 1st Floor, Bombay High Court,
Mumbai 400 032, dated the 5th April. 2023.

NOTIFICATION
LEGAL SERVICES AUTHORITIES AcT, 1987.

No.MSLSA/2023/1144.—In exercise of the powers conferred by the Section 11-A(1] of the Legal
Services Authorities Act, 1987 (39 of 1987) and in supersession of all earlier orders / notifications
issued in this regard, the Maharashtra State Legal Services Authority hereby constitute 305 Taluka
Legal Services Committees in the State of Maharashtra as specified in Column No.3.

Schedule
Sr. | Name of the Name of the TLSC |
No. District i
o @ | W
1 | Ahmednagar Taluka Legal Services Committee, Sangamner -
2 Taluka Legal Services Committee, Shrirampur

3 Taluka Legal Services Committee, Jamkhed

4 Taluka Legal Services Committee, Karjat

b Taluka Legal Services Committee, Kopargaon

6 Taluka Legal Services Committee, Newasa .

7 Taluka Legal Services Committee, Akole

8 Taluka Legal Services Committee, Pathardi ]

9 Taluka Legal Services Committee, Parner

10 Taluka Legal Services Committee, Rahuri _
11 Taluka Legal Services Committee, Shevgaon

12 Taluka Legal Services Committee, Shrigonda

13 Taluka Legal Services Committee, Rahata

14 | Akola Taluka Legal Services Committee, Akot

15 Taluka Legal Services Committee, Balapur j
16 Taluka Legal Services Committee, Barshitakli }
17 Taluka Legal Services Committee, Murtizapur :
18 Taluka Legal Services Committee, Patur

19 Taluka Legal Services Committee, Telhara

20 | Amravati Taluka Legal Services Committee, Achalpur o
21 Taluka Legal Services Committee, Anjangaon Surji

22 Taluka Legal Services Committee, Bhatkuli B

23 Taluka Legal Services Committee, Warud

24 Taluka Legal Services Committee, Chandur Bazar

25 Taluka Legal Services Committee, Chandur Rly

26 Taluka Legal Services Committee, Morshi

27 Taluka Legal Services Committee, Daryapur

28 Taluka Legal Services Committee, Teosa

29 Taluka Legal Services Committee, Dharni ]
30 Taluka Legal Services Committee, Nandgaon Khandeshwar
31 Taluka Legal Services Committee, Damangaon Rly i
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76 Taluka Legal Services Committee, Saoli ‘
77 Taluka Legal Services Committee, Sindewahi
78 Taluka Legal Services Committee, Warora |
79 Taluka Legal Services Committee, Pombhurna
80 Taluka Legal Services Committee, Ballarpur o
81 | Dhule Taluka Legal Services Committee, Sakri ?
82 Taluka Legal Services Committec, Shindkheda
83 Taluka Legal Services Committee, Shirpur o N
84 Taluka Legal Services Committee Dondaicha
85 | Gadchiroli Taluka Legal Services Committee, Armon |
86 Taluka Legal Services Committee, Ahers
87 Taluka Legal Services Committee, Charmoshi
88 Taluka Legal Services Commuittee, Desaigan)
89 Taluka Legal Services Committee, Dhanora B
90 Taluka Legal Services Committee, Kurkheda _
91 Taluka Legal Services Committee, Sironcha
92 | Gondia Taluka Legal Services Committee, Amgaon
93 Taluka Legal Services Committee, Arjuni Morgaon
94 Taluka Legal Services Committee, Deori
95 Taluka Legal Services Committee, Sadak Arjuni
96 Taluka Legal Services Committee, Tireda
97 | Jalgaon Taluka Legal Services Committee, Amalner
98 Taluka Legal Services Committee, Bhadgaon !
99 Taluka Legal Services Committee, Bhusawal
100 Taluka Legal Services Committee, Chalisgaon
101 Taluka Legal Services Committee, Chopda |
102 Taluka Legal Services Committee, Erandol ﬂ
103 Taluka Legal Services Committee, Jamner -
104 Taluka Legal Services Committee, Dharangoan o
105 Taluka Legal Services Committee, Pachora B
106 Taluka Legal Services Committee, Parola
107 Taluka Legal Services Committee, Raver
108 Taluka Legal Services Committee, Yawal
109 Taluka Legal Services Committee, Muktainagar
110 Taluka Legal Services Committee, Bodwad
111 | Jalna Taluka Legal Services Committee, Ambad ]
112 Taluka Legal Services Committee, Badnapur —f
113 Taluka Legal Services Committee, Bhokardan
114 Taluka Legal Services Committee, Ghansawangi !-
115 Taluka Legal Services Committee, Jafrabad -
116 Taluka Legal Services Committee, Mantha ~
117 Taluka Legal Services Committee, Partur
118 | Kolhapur Taluka Legal Services Committee, Ajara 4
119 Taluka Legal Services Committee, Jaysingpur
120 Taluka Legal Services Committee, Ichalkaranp
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121 Taluka Legal Services Committee, Chandgad
122 Taluka Legal Services Committee, Gadhinglaj
123 Taluka Legal Services Committee, Gargoti
124 | Taluka Legal Services Committee, Shahuwadi
125 Taluka Legal Services Committee, Kagal o
126 Taluka Legal Services Committee, Panhala '
127 Taluka Legal Services Committee, Radhanagri
128 Taluka Legal Services Committee, Kurundwad
129 Taluka Legal Services Committee, Peth-Vadgaon
130 | Taluka Legal Services Committee, Kale
| 131 | Latur Taluka Legal Services Committee, Ausa
132 Taluka Legal Services Committee, Chakur
133 Taluka Legal Services Committee, Ahmedpur
134 Taluka Legal Services Committee, Nilanga .
135 Taluka Legal Services Committee, Renapur
136 Taluka Legal Services Committee, Udgir
137 Taluka Legal Services Committee, Deoni o
138 | Nagpur Taluka Legal Services Committee, Bhiwapur
139 Taluka Legal Services Committee, Hingna
140 | Taluka Legal Services Committee, Kalmeshwar o
| 141 | Taluka Legal Services Committee, Kamptee
142 Taluka Legal Services Committee, Katol
143 | Taluka Legal Services Committee, Kuhi
_____ 144 Taluka Legal Services Committee, Mouda
145 Taluka Legal Services Committee, Narkhed
146 Taluka Legal Services Committee, Parshioni
147 Taluka Legal Services Committee, Ramtek
148 Taluka Legal Services Committee, Saoner
149 Taluka Legal Services Committee, Umred
150 | Nanded Taluka T.egal Services Committee, Bhokar
151 Taluka Legal Services Committee, Biloli
152 Taluka Legal Services Committee, Degloor
153 Taluka Legal Services Committee, Hadgaon
154 Taluka Legal Services Committee, Kandhar
| 155 Taluka Legal Services Committee, Kinwat
| 156 Taluka Legal Services Committee, Loha
157 Taluka Legal Services Committee, Mukhed
| 158 Taluka Legal Services Committee, Naigaon
159 Taluka Legal Services Committee, Umri
160 Taluka Legal Services Committee, Mudkhed
161 Taluka Legal Services Committee, Ardhapur
162 Taluka Legal Services Committee, Dharmabad
163 Taluka Legal Services Committee, Mahur
164 Taluka Legal Services Committee, Himayatnagar




TP PG TSTIR STHTERUT W Tah—Hed I0-Fanam, ufirer &, 2o23/89 06, Ik ¢ Qxy N
(1) (2) (3)
165 | Nandurbar Taluka Legal Services Committee, Nawapur ]
166 Taluka Legal Services Committee, Akkalkuwa B
167 Taluka Legal Services Committee, Shahada
168 Taluka Legal Services Committee, Taloda
169 Taluka Legal Services Committee, Dhadgaon
170 | Nashik Taluka Legal Services Committee, Chandwad
171 Taluka Legal Services Committee, Dindori
172 Taluka Legal Services Committee, Igatpuri
173 Taluka Legal Services Committee, Kalwan
174 Taluka Legal Services Committee, Malegaon
175 Taluka Legal Services Committee, Nandgaon
176 Taluka Legal Services Committee, Niphad e
177 Taluka Legal Services Committee, Nashik Rd.
178 Taluka Legal Services Committee, Satana B
179 Taluka Legal Services Comumittee, Sinnar
180 Taluka Legal Services Committee, Yeola
181 Taluka Legal Services Committee, Pimpalgaon -
82 Taluka Legal Services Committee, Manmad City -
183 | Osmanabad Taluka Legal Services Committee, Omerga
184 Taluka Legal Services Committee, Bhoom ]
185 Taluka Legal Services Committee, Kallam |
188 Taluka Legal Services Committee, Paranda
187 Taluka Legal Services Committee, Tuljapuor |
188 Taluka Legal Services Committee, Lohara -
189 Taluka Legal Services Committee, Washi
190 | Parbhani Taluka Legal Services Committee, Basmathnagar o
191 Taluka Legal Services Committee, Aundha-Nagnath O
192 Taluka Legal Services Committee, Gangakhed
193 Taluka Legal Services Committee, Hingoli S
| 194 | Taluka Legal Services Committee, Jintoor R
195 Taluka Legal Services Committee, Kalamnuri o
196 Taluka Legal Services Committee, Palam
197  Taluka Legal Services Committee, Pathr _
198 Taluka Legal Services Committee, Purna B
199 Taluka Legal Services Committee,Selv _|
200 Taluka Legal Services Committee, Senggon -
201 Taluka Legal Services Committee, Manwath
202 Taluka Legal Services Committee, Sonpeth |
203 |Pune Taluka Legal Services Committee, Baramati
204 | Taluka Legal Services Committee, Bhor
205 Taluka Legal Services Committee, Daund ]
206 Taluka Legal Services Committee, Indapur -
207 Taluka Legal Services Committee, Junnar |
208 Taluka Legal Services Committee, Khed =~ S
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209 Taluka Legal Services Committee, Vadgaon (Maval)
210 Taluka Legal Services Committee, Ghodegaon
Zi‘l Taluka Legal Services Committee, Shirur ]
212 Taluka Legal Services Committee, Saswad
213 | Raigad Taluka Legal Services Committee, Kanjat
214 Taluka Legal Services Committee, Khalapur
216 Taluka Legal Services Committee, Mahad N
216 Taluka Legal Services Committee, Mangaon -
1217 | Taluka Legal Services Committee, Murud
218 Taluka Legal Services Committee, Panvel |
219 Taluka Legal Services Committee, Pen |
220 Taluka Legal Services Committee, Roha
221 Taluka Legal Services Committee, Shriwardhan |
222 Taluka Legal Services Committee, Uran
223_ Taluka Legal Services Committee, Pali
224 | Ratnagiri Taluka Legal Services Committee, Chiplun
225 Taluka Legal Services Committee, Dapoli
2@3: Taluka Legal Services Committee, Guhagar
227 Taluka Legal Services Committee, Khed
228 Taluka Legal Services Committee, Lanja
229 Taluka Legal Services Committee, Rajapur |
230 Taluka Legal Services Committee, Deorukh !
| 231 ; Sangli Taluka Legal Services Committee, Atpadi
232 Taluka Legal Services Committee, Jath
233 Taluka Legal Services Committee, Kavathe Mahankal
1234 | Taluka Legal Services Committiee, Walva |
235 Taluka Legal Services Committee, Miraj _:
236 | Taluka Legal Services Committee, Shirala |
237 Taluka Legal Services Committee, Tasgaon i
238 Taluka Legal Services Committee, Khanapur
239 Taluka Legal Services Committee, Kadegaon
240 Taluka Legal Services Committee, Palus
241 | Satara Taluka Legal Services Committee, Karad
242 Taluka Legal Services Committee, Koregaon
243 Taluka Legal Services Committee, Mahabaleshwar
244 Taluka Legal Services Committee, Vaduj
245 Taluka Legal Services Committee, Wai
| 246 Taluka Legal Services Committee, Khandala
247 Taluka Legal Services Committee, Patan
248 Taluka Legal Services Committee, Phaltan -
249 | - Taluka Legal Services Committee at Dahiwadi
fﬂ Taluka Legal Services Committee at Mhaswad B
(251 Taluka Legal Services Committee, Medha
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Taluka Legal Services Committee, Kalamb - r
| Taluka Legal Services Committee, Kelapur
Tatuka Legal Services Committee, Mahagaon |

’_’]_‘aluka Legal Services Committee,ﬂer
Taluka Legal Services Committee, Pusad

Taluka Legal Services Committee, Ralegaon #
Taluka Legal Services Committee, Umarkhed

Taluka Legal Services Committee, Maregaon o _l

By Order,

DINESH P. SURANA,
Member Secretary,
MSLSA.
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